
HIGH COURT OF MANIPUR
AT IMPHAL

No. HCM/Misc-89/2013-A&E : Notified that filing of petition/ application /r rvLI tsrJ Lt lclL llllf
plaint/ written statement I reply etc. in the subordinate courts of Manipur shall mandatorily
be done in 44 size paper (white in colour) from l"t August 2olg except for the documents
filed before the Court.

It is further notified that fling of petition/application/plaint/written statement/reply etc.willbeacceptedbothinA4andLegalSizepaper(whiteincolour)Win
addition to note sheet paper as being done presenily.

By Order etc.

-"/'
(A. GUNESHWAR SHARMA)

REGISTRAR GENERAL

Endt. No. HCM/Misc-8e/2013-A& E/ (87V -7 t Y
copy to: Imphal, the 30th April, 2018

1' The District.& Sessions Judge, (rErrwrrBLrBpR/CCpuR/spr/uKL).- For kind information and circulation io att'courts unoer their jurisdictions.
?, The Special lourt, ND & pS, Lamphelpat, M;;il;.
1, The Special Court, ND&PS lffC;,'fVanipu, 

- '--"
4. The Revenue Tribunal (MACT), Manipur.
! All Family Courts, Manipur.6. The Member Secretary, UnSSn.?^ The Registrar (Judr)l(Admn./pM & p), High court of Manipur.8. The Secretary (Law),Government of'Manr:pur9' The Director of prosecution, Government of Manipur.10' The Sr. Government Advocate/pubric prosecrf,or, High courr ofManipur.
11, The public prosecutor, Districts.
L2. The president/secretary, Ail Manipur Bar Association.13. The president/Secretary, High court aar nssociaiion, Manipur.14, The Joint Registrar (nomn./Frvr & p), High cor[ oi rvunid;.15. The Depurv 

-Registiar 
(irii.)r(n..orn6 & Rranning )/u*dmn.rpM & p), HighCourt of Manipur

16. The Assistant Registra r - rlrrlilr, High court of Manipur.17. The principar secretary to Hon,bie tlie ncting trriei:ustice, High courtof Manipur.
For kind information of His Lordship.18. The p.s. to Hon'bre Mr. Justice Kh. Nobin singh, High Court ofManipur.

19,
20.

4.
22.

;,_F::klnd infor.mation of His Lordship,

If :j-+? Director, Manipur Judiciat icademy, Imphat.

W:-to Registrar General, High 
-ourt 

of Manipur.
he_System Analyst, High Court 6f Manipur.

:.. for uploading the same on the official website.
All the superintendants/ court officers/ stamp Reporter,
of Manipur.

High Court

fi W*x@ l'Aa'*-

REGISTRAR GENERAL
HIGH COURT OF MANIPUR

NOTIFICATION
Imphal, the 3dh April, 20lS

23. The concerned/guard file.


